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(b) If ItO, the reaction of Govern-
ment thereto? 

The MInister of State III the Mlnill-
try of RaIlways (Dr. Ram Sullbll&' 
Singh): (a) Yeo. 

(b) In regard to pensions of retir-
ed employees, the Railway Ministry 
keep in line with the Ministry of 
Finance. An ad hoc increase was 
sanctioned in the pensions upto 
Rs. 200 per month, Civil and Rall-
way, in October 1963, but not there-
after. 

Committee to enqnlre into Lawl .... -n.... on Railways 

2364. Shrl S. C, Samanta: 
Shri M. L. Dwlvedi: 
Shrl Snbodh Hansda: 
8hrl Bbagwat Jha Mad: 
Shrl P. C. Borooah: 
Dr. M, M. Das: 

Will the Minister of Railways be 
pleased to sta te: 

(a) whether a Special Committee 
has been formed under the chairman-
ship of the Minister of State for Rail-
ways with the object of going into 
the causes of lawlessness on the Rail-
ways and means of arousing public 
consciousness in this I'espect; 

(b) if so, the composition of the 
Committee; 

(c) how far the Committee has 
proceeded with the work; and 

(d) when the Report of the Cern-
mittee is expected to be submitted? 

The Minister 01 State in the MInis-
try or Railway. (Dr, Ram Sabba&, 
Singh): (a) A 'High Powered Corn-
mittee' under the Chairmanship 01 
the Minister 01 State for Railways 
has been set up to go into all aspects 
of the working of the Railway Pro-
tection Force and policing on Rail-
wa,.;. 

(II) The composition of the Com-
mittee Is as folloW9:-

Chairman 
1. Dr. Ram Subhag Singh, Minis-

ter of Slate for Railway •. 

Members 
2. Sardar Raghbir Smgh Panjha-

zari, Member, Rajya Sabha. 

3. Shri Shivram Rango Kane, 
Member, Lok Sabha. 

4, Shri Kamal Nath Tiwari, 
MLmber, Lok Sabha. 

Members (ex-officio) 
5. Shri D, U. Rao, Additional 

Member Finance, Rallway 
Board. 

6. Shri R. Gopalakrishna lyeI', 
Additional Member Com-
mercial, Railway Board. 

Members 
7. Shri B. Venkataraman, I.A.S .. 

Joint Secretary, Ministry of 
Home Affairs. 

8. Shri R. M. Mehta, Joint Secre-
tary & legal Adviser. Minis-
try of Law. 

9. Shri S. Balkrishna She tty, I.P., 
Additional Director, Central 
Bureau of Investigation & 
Special Inspector General, 
Special Police Establishment, 
Ministry of Home Affairs. 

10. Shri S. N. Aga, I,P.S" Inspec-
tor General, Railway Protec-
tion Force & Director Secu-
rity, Railway Board. 

11. Shri B. N. Lahiri, I.P. (retired), 
ex-Inspector General ot 
Police and ex-Inspector 
General, Railway Protection 
Force, Railway Board. 

Mem ber-SecreWTY 
12. Shri J. Dharmaraj, I.P.S .. 0,.. 

Inspector General, Railway 
Protection Faroe & Joint 
Director Security, Railway 
Board. 



(e) The CommltMe !aa4 10 far bel4 
",,0 meeting., one OIl 3l.1t October. 
1966 and the other on 14th November, 
1966. For facility of wor1ting, the 

. Committee has been divided into two 
.... b-Commlttees which have had al-
.... ady six meeting. separately. 

(d) The report of the Committee il 
. expected to be Rubmitted within:; to 

4 mont"". 

. %365. In_ M. M. D ... : 
Shrl Bbapat Jha Asa4: 
Shrl II. L. D ..... : 
Sbri S. C, Samaata: 
Shri Sabodh JIaDII4a: 

Will the Minister of C_ be 
pleased to state: 

(a) the total number of Industries 
which have been pnjoyir.g 'protec-
tion' I"lr.tinuoully for thf' last IS :vean 

,or more; 

(b) the justillcation tor &IvinI 
protection for such a lone time; and 

(e) the particulars of such lndu&-
lries? 

The DepatJ MiDI8Ier III tile 
MIJUstry of eo- (Sbri SbaB 

. QareshI): (a) to (c). Five indll.ltriel 
N., (a) A.C.S.R. & A.A.C., (Ii) Cot-
!>on Textile Machinery, (ill) Anti-
mony, (iv) Aluminium and (v) Seri-
""Iture have enjoyed protec:tlon for 
over 15 years. 

Out of the above, the flnt three 
industries are being de· protected with 
effect from 1st January, 1967, on the 
recommendations of the Tarift Com-
nusSlOn contained in its Reports 
(1966) which have been laid on the 
Table of the House and are also 
available in Ihe Parliament Library. 

As for the remaining two indus~ 
tries, Aluminium is the only impor-
tant non-ferrous metal which can be 

5,1, 
produced In the collntry ... enea.t ... 
depoetta of bauxite ant aVailable. 
Despite the expansion in the output 
of the Indll.ltry, the price dleaclvan-
tage continuetl. Sebem. tor IU l»-
tantlal enlargement of existin, unl" 
and establishment of new undertak-
ings have already been approved b,. 
Government and they are expecte:l te 
be completed in 3 to 5 years. The 
Tariff Commission. therefore, recom-
mended protection from time to time 
and the Government accepted those 
recommendations. The period of pre-
sent protection will end on 31 st 
December, 1968 . 

Regarcii'ne Sericulture industry. 
although it has enjoyed protection for 
the last thirty years, it is .till much 
behind other countries, particularl,. 
Japan and further protection i. there-
tore needed to safeguard the interpm 
of a large number of serieulturisU 
who depend upon it as a substantial 
source of Income. Step!! are. of 
coone, being taken to place the 
Industry on a scientific footing but It 
wUl take time. Taking all these 
factors into account, the Commission 
haa recommended continU8DCe of pr0-
tection to the Serieulture IndultrJ' 
tor a further period of three years 
eDding 31st December, 1969. Thla 
recommendation hu been aeeepte4 
by tbe Government. 

ZS66. Sbrt Maheswar Nalk: Will the 
Minister of IrOD aD4 Steel be pleased 
to state: 

(a) India's total estimeted annual 
requirement of Stainless Steel at the 
end of the Fourth Five Year Plan: 

(b) the total capacity ot indlgenoll.l 
production as at present and the capa-
city for which licence has been given; 

(c) whether a plant fOI" the produc-
tion ot Stainless Steel Is being set up 
in the private sector in Madras with 
the Japanese collaboration; and 




